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Short title and
commencement.

Substitution of
certain words
throughout the
principal Act.

Amendment of First
Schedule.

Amendment of
Second Schedule.

MADHYA PRADESH BILL
No. 8 oF 2024
THE MADHYA PRADESH VISHWAVIDYALAYA (SANSHODHAN) VIDHEYAK, 2024

A Bill further to amend the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973.

Be it enacted by the Madhya Pradesh Legislature in the Seventy-fifth year of the Republic
of India, as follows :-

1. (1) This Act may be called the Madhya Pradesh Vishwavidyalaya (Sanshodhan)
Adhiniyam, 2024.

(2) It shall come into force from the date of its publication in the Madhya Pradesh Gazette.

2. Throughout the Madhya Pradesh, Vishwavidyalaya Adhiniyam, 1973 (No. 22 of 1973)
(hereinafter referred to as the principal Act), for the words "Kulapati", or "Kulpati” wherever they
occur, the word "Vice-Chancellor" shall be substituted.

3. In the First Schedule to the principal Act, after serial number 8, the following serial number
and entires relating thereto shall be added, namely :(—

"9, Pandit S. N. Shukla Vishwavidyalaya Adhiniyam, 2016 (No. 28 of 2016).".

4. In the Second Schedule to the principal Act,—

(1) in Part I,—

(i) for serial number 5 and entries relating therto, the following serial number and entries
relating thereto shall be substituted, namely : —

S. No. Name of university Headguarters Territorial jurisdiction (area
comprised within the limits
of revenue district)
m @ 3 @
"5. Awadesh Pratap Singh Rewe Rewa, Satna, Sidhi,
Vishwavidyalaya, Rewa Singroli Maihar and
Maugan;j.";

(ii) after serial number 6, the following serial number and entries relating thereto shall be added, namely :—

S. No. Name of university Headquarters Territorial jurisdiction (area
comprised within the limits
of revenue district)
@ @ 3 @
*7. Pandit Shambhu Nath Shahdol Shahdol, Umaria and
Shukla Vishwavidyalaya, Anuppur.”.

Shahdol.
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(2) in Part II,—

(i) for serial number 1 and entries relating thereto, the following serial number and entries relating thereto
shall be substituted, namely :—

S. No. Name of university Headquarters Territorial jurisdiction (area
comprised within the limits
of revenue district)

@ @ 3 @
"1. Mabharaja Chhatrasal Chhatarpur Chhatarpur, Tikamgarh,
Bundelkhand Vishwavidyalaya, Niwari and Panna.";
Chhatarpur

(ii) after serial number 2, the following serial number and entries relating thereto shall be added,

namely —
S. No. Name of university Headquarters Territorial jurisdiction (area
comprised within the limits
of revenue district)
@ @) 3 @
3L Rani Awantibai Lodhi Sagar Sagar and Damoh.".

Vishwavidyalaya, Sagar

STATEMENT OF OBJECTS AND REASONS

There functioning under there are 8 affiliating universities and 8 other unitary public universities, the Madhya
Pradesh Vishwavidyalay Adhiniyam, 1973 (hereinafter referred to as Adhiniyam, 1973). The objectives and reasons
of the proposed amendment to the Adhiniyam, 1973 are as follows-

(1) Shahdol Division is a forest area. The students studying in the colleges here mostly come from rural,
hilly or forested areas. The distance of Awadhesh Pratap Singh Vishwavidyalay, Rewa from some areas
of this Division is up to 300 kilometres, due to which students are facing extreme difficulties in access
to the university. It is necessary to increase the source of income of the Vishwavidyalay. If colleges of
the Shahdol Division are affiliated to the Pandit Shambhunath Shukla Vishwavidyalay, Shahdol, then the
income of the Vishwavidyalay shall increase. Therefore, by repealing the present act of Pandit Shambhunath
Shukla Vishwavidyalay, Shahdol, this University has been brought under the Adhiniyam, 1973 and the
districts of Shahdol division- Anuppur, Umaria, Shahdol have been included in its jurisdiction.

(2) Dr. Harisingh Gaur Vishwavidyalay, Sagar, the State University located in Sagar, was converted into a
Central University in the year 2009. The number of students admitted to the Central University was limited,
as a result of which the number of students admitted in the two government colleges located at the Divisional
headquarters has increased to more than twenty thousand and the students from the poor class are being
deprived of higher and quality education. A total of 06 districts namely Sagar, Chhatarpur, Damoh, Panna,
Tikamgarh and Niwadi are located under the Sagar Division. At present, all the Government and private
colleges located in the said districts are affiliated with Maharaja Chhatrasal Bundelkhand Vishwavidyalay,
Chbhatarpur. The distance of Maharaja Chhatrasal Bundelkhand Vishwavidyalay, Chhatarpur is about 165
km from Sagar. Due to this reason, students and staff are facing inconvenience in examinations, academic
and other administrative works related to the university. Therefore, to provide quality education to the
students of Bundelkhand region and provide facilities to the students in examinations, extra-academic
activities and other university-related works, itis proposed to establish “Rani Avantibai Lodhi Vishwavidyalay,
Sagar” in Sagar.
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(3) Inthe 100® meeting of the University Coordination Committee held under the Chairmanship of the Honorable
Governor, it has been recommended to change the designation of “Kulapati” to “Kulguru”. In the sequel
for the word “Kulapati”, in the English version of the Adhiniyam, 1973 to the word ““Vice-Chancellor”
and in the hindi version of the Adhiniyam, 1973 for the word “Kulpati”, the word “Kulguru” is to be
substituted.

2. Therefore, to cancel the Pandit S.N. Shukla Vishwavidyalay Adhiniyam, 2016 and bring Pandit Shambhunath
Shukla Vishwavidyalay, Shahdol under Adhiniyam, 1973, for establishing a new university at Sagar and
changing the designation of “kulapati” as mentioned above in English and Hindi versions to the
Adhiniyam, 1973.

3. Hence this Bill.

BHOPAL:

DATED THE 9* FEBRUARY, 2024. INDER SINGH PARMAR
Member-In-Charge

PRIz, YR TR0 41 NG TR, TR SR YN 50 qRed, e @ gika a9 g —2024.
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